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Senior officers of the rank of Asst, Collectors
of Customs have been posted to look after
aati-smuggling work exclusively. Along the
Indo-Nepal border, a number of mobile
parties under the supervisory control of Asst.
Collectors have been set up.

One company of C. R. P. has also been
deployed on the Indo-Nepal border for
assisting the Customs Officers in anti.smuggl-
ing measures. These measures are kept
constantly under review.

As a result of the anti-smuggling measures
taken, the value of the smuggled goods seized
in Assam, Tripura, Manipur, NEFA and
along the Indo-Nepal border showed a
marked increase in 1969 as compared to 1968
as indicated below :—
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Area Year Value of goods
seized
Rs. in lakhs
Indo-Nepal 1968 2471
Border. 1969 47.95
Assam, Manipur, 1968 6.20
Tripura, 1969 10.00

Income Tax due from Film Stars

10144, SHR1 BABURAO PATEL : Will
the Minister of FINANCE be pleased to
state :

(a) the amount of Income tax arrears as
on the 30th June, 196Y of the following film
personalities ; Sarvashri K. M. Mody, Kishore
Kumar Ganpuly, Ashok Kumar Ganguly,
A. R. Kardar, Mahomed Mumtaj Ali, Shiraj
Ali Hakim, Dilip Kumar alias Yusul Khan,
Nasir Khan, Sarwar Khan and steps taken
against each for recovery of the tax ;

{b) whether it is a fact that between
Tolaram Jalan, his brothers, relatives and
Filmstan (P) Ltd. the tax arrears exceed over
Rs. four crores as on the 30th January, 1970
and if so, the exact amounts due in case of
each assessee with sieps taken to recover in
each case ; and if not, the reasons therefor ;
and

(c) the reason: how and why so much
taxes are allowed to accumulate in spite of
the provision in law to coll /| tax ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C.
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the Minister of Foreign Trade (CA)
SETHI) : (a) to (c). Tha requisite informa-
tion is not readily available. Tt is being
collected and will be laid on the Table of the
House as early as possible,

12.29 brs.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

Reported Statement of the Minlster of
Forelgn Trade

SHRIMATI TARKESHWARI SINHA
(Barh} : I call the attention of the Minister
of Foreign Trade to the following matter
of urgent public importance and request that
he may make a statement thereon :

*“Reported statement of the Minister
that India was willing to resume trade
with China,"

THE MINISTER OF FOREIGN
TRADE (SHRI B. R. BHAGAT): Mr.
Speaker, Sir, on my return from Hong Kong
and Japan I addressed a Press Conference
regarding my discussions with the local
authorities. I described the possibility of
the State Trading Corporation setting up a
Joint Company in participation with local
Hong Kong businessmen in order to increase
our present negligible exports to this rich
market which imported over 2 thousand
million dollars last year,

2. In the course of questions, a :pecific
query was put to me as to whether this Joint
Company might export not on'y to Hong
Kong but to third markets. I replied that
as Hong Kong was an important entrepot
trade cenire, the proposed company
would paturally try to develop exports to
third countries also. [ was then asked
whether India might export to China -hrough
Hoog Kong 1 stated that there was no ques-
tion of trading indirectly or clandestinely
with China through Hong Kong. We would
prefer to trade directly and openly. My
remark was thus made in aoswer to a limited
and specific query.

SHRI PILOO MODY (Godhra) ; Is this
a Call Atteotion or personal explanation,
Sir 7

SHRIMATI TARKESHWARI SINHA :
The hon, Minister has 3aid that the possi-
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bility of the STC setting up a Joint Com-
pany in participation with local Hong Koog
businessmen is there That he has admitted.
But, Sir, about mentioning regarding the
third party, he was wvery very quiet about
that and he was not at all specific about
what he meant by third party. Now, Sir, is it
not a fact—and everybody knows it—that
Hong Kong does have a very vast amount
of substantial trade with China ? The hon.
Minister has said that there is no question of
indirect or clandestine trading with Chinpa.
Mow, may I know, if that proposal of the
Joint Company has yet materialised, and if
80, does it mean that that Joint Company
will be under ban to trade with China ?
Because, the Hong Kong companies do have
& substantial trade, import and export trade,
with China. The hon. Minister says that
there is no question of clandestine trading
or indirect trading with China. That means,
are you going to prohibit that Joint Com-
pany, if they want to have any trading
relations with China ? That is my question
No. 1.

My question No, 2 is this. The hon.
Minister made the remark that he would
prefer to trade directly end openly with
China. The hon. Minister was talking as a
Foreign Trade Minister. Probably Mr.
Mishra, the Charge-de-Affuires of India in
China was perhaps there present in that
Press Conference. I talk subject to correction.
He has been i Delhi and he has been dis-
cussing with various Ministries about the
possibilities as Lo what are the prospectives
of trade of China pgrsys India.

Now, in that situation, a remark has
come from the hon. Minister that he would
prefer to trade directly and openly. Does it
mean that any initiative has been taken by
India so far or whether Mr. Mishra was
asked to report on that particular pros-
pective and whether Mr. Mishra has con-
veyed to the Government of India about the
possibility of resuming trade with Chipa °
1f s0, I want to know whether the initiative
came from lodia or whether any hint was
given by China about resuming of the trade
relations between India and China ? Aand,
Sir, if any initiative was taken by India, does
it mean that the attitude of the Government
of India to Chioa which is a hostile country
bas undergone a change ?
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And, last, Sir, does the hon. Minister
realise that he has made this question
look as if it was a very casual remark ?
This is not a casual remark at all. This
is not a casual question atall. There is a
background of the relationship between China
and India. There is also a talk of some dia-
logue being opened by China to lodia. We
do pot know anything about it. We and the
country are completely kept in the dark as
to any such dialogue which is likely to be
opened between the Government of India
and China, because, Sir, from China, the
response has been totally nil so far. The
Government of India has been saying that
they would like to resume the dialogue,
but China has not responded to that
at all.

Now, in view of this situation, Sir, does
the hon. Minister realise that such remarks
cause lot of misunderstanding in the country
itself and in the world, because the hon,
Minister is not expected to indulge in casual
remarks in Press Conference, while coming
from Japan ?

Another significant factor is this, The
hon. Minister was coming back from Japan.
We do not know what kind of talk he had ;
with whom he had a talk, Did he talk with
anybody who had any trade relations with
China about this matter 7 How did he make
this remark after coming from Japan, in
terms of the prospective that third party
trading will be allowed to Hong Kong Joint
venture and may [ koow whether this trade
relationship will be the normal trade relation-
ship which the top big business people
maintain with various types of people, in-
cluding China ?

SHRI B. R. BHAGAT : The question of
my casual remark does not arise. It wasa
very carefully worded remark and it was in
order to clear the position and not to create
any misunderstanding. As I said, Hong Kong
is a small place but its total trade is almost
equal to that of India. It has a very large
trade und obviously Hong Kong cannot con-
sume all the trade. It goes to other
countries,

SHRIMATI TARKESHWARI SINHA !

You will kindly confine yourself to the ques
tions that I have asked.
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SHRI B.R. BHAGAT : I do not like
you to interrupt me,

SHRIMJ\.TI TARKESHWARI SINHA :
1 have specifically asked about China.

SHRI B. R, BHAGAT : | was not
dealing with our relatious with China. 1 was
dealing with the possibility of our exports to
Hong Kong. Hong Kong trade, as I said,
is almost as large as that of India both in
regard to imports as well as exports.

Obviously, the trade is not for consump-
tion in Hong Kong market. Also the trade
is worldwide also to the other markets. The
questions asked ot me were : whether this
will trade with the third country. I say
‘'yes, it is bound to trade with the third
country.” The other question was that the
third country may be China. My reply to
this question was definite that this Govern-
ment will not trade indirectly. There is also
a clandestine trade through Hong Kong with
China. The goods of many countrics pass to
China, 1 made it absolutely clear that there
will not be any indirect or clandestine trade
with China, If there will be trade at any
time emerging, it will be a direct trade. 1
made that position absolutely clear. And it
was a very carefully worded remark and not
a casual remark that 1 made.

SHRIMATI TARKESHWARI SINHA :
Sir, I rise on & point of order. My other
part of the question was that Shri Mishra
was here for iwo days. And he must have
discussed this matter with the various :inis-
tries. And afies that, the press conference
had been held. 1 understand that the Forcign
Trade S y has icated to the
pewspaper people not to publish this refer-
ence about China in the papers. In view of
that, the hon. Minister is completely silent
about it.” Let him come out as 10 whether
any talk was held between Shri Mishra and
the Minister of Foreign Trade.

SHRI B. R. BHAGAT : That has no
relevance 10 the question that the hon, lady
Member bas asked. It is a routine visit of
Shri Mishra to this country. Normally
diplomats over a period come back and hold
consultations. 1 do not konow anything more
about it.

SHRIMATI TARKESHWARI SINHA :
Again I rise o0 a point of order. May I

Trade \CA,
sumbit to you, Sir, that you have to protect
the interests of the Members of this House ?
I had asked a specific question,

MR. SPEAKER :
wered that question,

He has clearly ans-

SHRIMATI TARKESHWARI SINHA :
I would seck your preteciion. If you say
that it is not my right then I would sit down.
1 would submit that it is my right to put a
specific question. He can say no or yes.

MR. SPEAKER : He sald ‘no’, He says
that it is his routioe visit. How can this be
a point of order ?

Now, Shri Rangu.

SHRI NAMBIAR (Tiruchirappalll) : Let
me also have an opporiunity to speak when
there is time.

SHRI RANGA (Srikakulam) : There werc
two aspects of the qusstion which have oot
been answered. You thought that he had
answered. He did not say 'no’ to the first
part of the question which related to the talks
that Shri Mishra is having in regard to this
particular matter. He did not also give any
reply in regard to what happened in his talks
with the Japanese authorities and whether it
hed any bearing at all with this particular
matter. Thes: aure the two outstanding poimts
still outstanding to be answcred by him from
the question put by Shrimati Tarkeshwarl
Sinba.

Now, let me come to my own question,
Here are these two nowspapers—one is the
Indian Fxpress. Their version is different
from the Times oy Indiu’s version. These
twu differs from the wversion given by my
hon. friend. The [ndian Expre.s says—He
puts these words in the mouth of bhis
Minister :

“We prefer to have direct trading with
China. But, at the moment, Chioa has
shown no ioterest.”

It means that they have been expecting
interest from China. China has falled to do
80 and there must have been some approaches
made to China and to those approaches, no
soswer has been given. No satisfactory ans-
wer has been given.

If so, since when have they begun to
make any approsches, and through whom,
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through the Fmbassy or the lepation there or
through some third party somewhere else ?
And what have been the results theieof ?

In The Times of India, we find the re-
port as follows :

“Talking to newsmen, he said that
there was no need to trade clandestinely
with China through Hong Kong. India
was prepared 1o openly trade with that
country if China agrees.”

So, India was prepared to openly trade,
but China has not agreed so far. If we had
approached Chine, when was that done, and
through whom? Why did we approach
Chipa in regard to this trade, when the
country has been assured not once but re-
peatedly that China is the enemy country so
far es we are concerned 7 China has invaded
our country, insu'ted us, spat on our face,
kicked at us, went back again and threw
whatever she has cared to throw away in our
face, and she is still in occupation of a good
portion of our sacred land. Under these cir-
cumstances, why is it that the Government of
India have changed their attitude and decided
to resile from their earlier position and to
trade with China ? When did they make
ihese approaches to China and through whom,
through what chennels, and why had they done
8o 7 Till today, until this information came
to us, the country has been kept in the dark
about this matter. Possibly, the Government
bas kept my hon. friend also in the dark ex-
cept for this that Hong Kong, one of the
great trading centres in goods as well as in
sin in the world has been carrying on this
business with China on behalf of England.
England recognised Communist China, while
all other countries were not recognising it ?
Why did England do so 7 England did so be-
cause England was interested in the trade and
in the profits and in the sin of Hong Kong ;
and we wanted to become partners with Hong
Kong and its traders, whether they call them-
selves Indiems or not, and, therefore,
Government have now said “We are prepared
to float a company in co-operation with those
businessmen there who are calling themselves
Indians, and went to trade with a third
country. What is that third country 7 What
else is that country except China 7 We have
becr having direct trade relations with Japan;
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there is a cultural and trade pact with it ;
we have similar tiade relations with Philip-
pines, Indonesia, Australia and New Zealand
and with all those couniries in that area, in-
cluding with Malaysia. So, what is that third
country ? What else is it cxcept China ?
If that is so, if they wish to deal with
China, as he says, directly, openly and
honestly, then let them be honest with the
country ; let them be opened-hearted with the
country, get the sanction from the country
for this unholy and deceitful change in their
policy and attitude and posture towards
Chinra, so that they can thereafter proceed
with it. But why should the hon. Minister
make this kind of statement there and after-
wards try to get out of the trouble by placing
before us this colourless statement 7 T am
not prepared to accuse him of saying any-
thing untruthful. He has not said the truth
itself. There is something more than what he
has said and that is the truth. What is that
something 7 Let him be honest and let him
be frank with us. If he does not know, let
him pass the buck to the Prime Minister and
then say ‘I do not know what has been hap-
pening ; 1am only a businessman and 1
went there to trade with all those pecople
also ; if what they are doing is a sinful busi-
ness, since you have asked me to carry on
this sinful business as a Minister, I have
only dealt with it, but when ] was warned
about what 1 was doing by my secretary and
other people, 1 have tried to get out of this
big statement.

SHRI B. R. BHAGAT :
question ?

What is the

SHRI NAMBIAR : He wants a confes-
sion staternent.

SHRI RANGA : He can consult my
hon. friend because he seems to be his
alter ego.

SHRI B. R. BHAGAT : The only ques-
tion which 1 can apswer is whether there is
any other source 1o trade with China. I said
that theie was no other. The relations with
China, the overall policy etc. have been very
clearly stated by the Prime Minister often in
this House and also by the External Affairs
Minister. There is no change in it and there
is no question of any change in it,
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As for the question with whom T had
talked for trade, T am not a businessman,
although I have the honour to be in charge of
the trade relations of this couotry with the
outside world --that is an honour given to
me. Hong Kong is an important market.
Therc is a trade Council there which con-
ducts the foreign trade relations of Hong
Kong with the outside world. I invited a
delegation. When I talk of businessmen, it is
not businessmsn of Indian origin—they are a
very small percentage of the population ; it is
the Hong Kong businessmen who are resi-
dent there, It is in that connection the talke
went on.

As to Japan, in Japan I had talks of our
bilaterl trade relations with Japan, not
our trade relations with any other country.

SHRI RANGA : He had not answered
the other question—about the earlier talks
with China in regard to this matter,

SHRI B. R. BHAGAT : I suid no, If
he asks a direct question, 1 am prepared to
answer. When 1 said we have no offer of
trade with China, that applies to today, yes-
terday and the dav before

SHRI RANGA ; Did we make any offer
to China ?

SHRI B. R. BHAGAT : I said no.

SHRI DATTATRAYA KUNTE
(Kolaba) : From the statement made by the
Minister as well as from press reports, it is
clear that it is a change in policy, because
the Minister wants to say that we would
prefer to trade direcilly and openly. This
being a change in policy. T would like to
know whether the Minister throucgh this
interview is waving the flag of surrender to
the Government of mainland Chioa, but
only agreeing to and acquiescing in the
occupation of thousands of square miles of
Indian territory but accepting that it
rightfully belongs to China. Jt so, why has
it been done in breach of a solemn pledge
taken by this House and the country ? s it
forg tien that this Hous= under the leader-
ship of the late Prime Minister, Jawaharlal
Nehru, hid with near unapimity expressed
quite a contrary sentiment and pledged
itself 10 liberate the occupied Indian territory
from Chinese oggression, and these
sentiments were echoed and reciprocated by
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the nation as a whole? What is the
inducement for such a yolre face 7 Does the
Minister hope to earn a lot of foreign
exchange through this 7 Will he give the
figures of trade for the period immediatelly
before the trade was stopped ? Does the
Minister want to barter away the honour of
this ancient land for a mess of pottage ?
Does the Minister know that the mainland
Chinese Government have introduced a
forcign trade currency of their own the
acquisition of which is a must, and that
the said currency not being quoted on any
interoational exchange, its value could be

varied at the sweet will of that
Government 7
SHRI B.R. BHAGAT: There is

absolutely no question of any change in
policy. If there been a chaoge in policy, I
would not have gone 10 & piess conference
to announce it ; I would have come to this
House and made a statement when in
session,

Actually, there was no question of
reference to China. When a gquestion was
asked about another matter, about this
company, this came up. I can assure the
House there is no question of any change in
policy.

As for the pledge taken by the House
and the country, I was also a member then
and along with others, we are a party to
that. We all stund by that.

The policy with regard to China has
been clearly stated ; whether it is trade or
any other matter, it is related to the overall
improvement in the political relations with
China. Anything can follow only if the
over-all relation improves. Therefore, there
is no step today, nor has there been in the
past, and there is no change in the policy,

Again, I would say that, when the hon,
Member says that we prefer to trade directly
and openly, it is our policy not only with
China ; we ave not in favour of clandestine,
indirect or switch trade, In all our agrse-
ments we have banped it,

What I said was just a statement of
policy in our trading relations with any
country in the world, ani there is no
question of any new policy nr any pew
emphasis of policy to draw any such
conclusion,
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The trade with China in 1959 or 1960 was
pot very substantial. For examples, imports
from China in 1960 were about Rs. 3 crores,
and exports to China in 1960 were about
Rs. 5 crores. But, since then, Chinese trade
with the world has grown, The hon, Member
is right in saying that they are quoting their
own currency, and doing all their trade on a
oash and carrybasis. 1 would only say that
China, since then, has come out as an
important factor in the world market,

SHRI M. N. REDDY (Nizamabad):
The hon. Minister has been very vague and
equivocal in his answers to the guestions
put by the first two hon. Members. 1 would,
therefore, request him to note down my
specific points and reply to them.

He said that Hong Kong was an impor-
tant trade centre, and that the proposed
company would nsturally try to develop
export to third countries also. I would
request him to specifically identify the
probable third countries in the area,
inasmoch as we have trade relations and
standing agreements with almost all the
countries, including North Vietnam. So, let
him clarify what he meant about the third
countries in his press interview.

Secondly, I would like to koow what
measures he would propose, after the floating
of this company in Hong Kong, to prevent
the pomsibility of switch trade with China,
what specific provisions he would incorporate
in the agreement with the proposed company.
They may also be spelt out.

Thirdly, while it may be true that the
hon. Minister wants to be very honest and
open in his trade relations with other
countries, China is doiog & lot of smuggling
and indirect trade with this country through
the Indo.Nepal border, That is very well
known, and even the Delhi market is flooded
with Chinese goods like pens, transisters
etc. The latest in the market is the Red
Book of Mao's Thoughts in all the languages.
So, 1 would like to know what further
steps he would take to prevent this kind of
smuggling or indirect trade with us, to prevent
our currency going into their hands and
belng used for subversive purposes in our
own couniry sgaimst our narional interests.

SHR1 B.R. BHAGAT: This joint
company which the STC will float in
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collaboration with a Hong Kong businessmen
is yet to be formed. In what from it will
come it is not yet known, because it Is just
an idea that was mooted in my talks there. If
this company is formed, all these points
put forward Yy the hon, Member will
certainly be taken care of, but at this stage
we can only say, as 1 have stated, that our
policy is not to encourage indirect or
clandestine trade with any country. Hong
Kuong trades all over the world, It is trading
with atmost every country in the world We
have only to look around the world to see
what are the third countries in which this
joint companv will have prospects, and
where trading advantages will accrue. All
the details can be sorted out when the
company is floated and safeguards can be
taken at that stage; it is premature to
speak about them now.

The later part of the question was : how
we arc going to prevént clandestine trade
through a third country, say, Nepal. That
is the relevance of my statement, We have
said positively that we are against all such
clandestine trade, of things comiog from
China through Nepal or any other third
country, We speak from our experience,
Where & country harms our economic
interests through the land border, we have
given a statement a number of times how
we are Irying to  prevent that through our
land customs and all that. We have a large
land border. Even there we have strength-
ened the measures to prevent that. Again I
shall say that is the relevance of the
statement, We are not in favour of any
such clandestine trade.

& wew fagrdt arwddt (FwCige) ¢
weaer wAAE, WAT S A 9t gErel &
wara feyr § Sy #rf e g
& oy AR 9% W Y1 6 smArTQ
AT #Y U geegfa § 1 v 5 wed
AT T FYPA A X FOHA GEC
HesT " § A IR daTEITar e
¥ dararaTal ¥ arasi #Y | IAF IR
fgafme mnfs @ 7 & «mq
T W A gEr "W § IW
graTEATaT SEE ¥ nof ageg & afe,
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ot Fo o mrwr M FE ¥ W TR
HareRraTit & Fgr fF ag a9 wEard #
gl arer =rgw 1., (smEeTa) . HTOEY
T wrgw afew gR wgw g wfag
o7y 3G fr ag @a @) gEIId # ag)
it & 9 faad @it @ oem-wem @0
Fgah

aft w@heg Fg £ fx ginwin ow
SATET FIQAT FATHN | TATEE FEGAT FAH
#1 faar w=gr & afsa & wawar a1 ag
WLE Fqdr F3q aEdtg sgofvar &
A F (oo garg @ @ 20 omft el
AT A war fr 9wy dv-ATeAlT @
o 1w v ag @ fr Sai giai
¥ ay gu =T sy oft 7@ & ey
T FRgfaer AT, A AEe §
ST fed eamarT FTAT TN | 7Y AT
& =@ gmr & =9 Fgw a9 foy
=TT FgF FLAT [0y, 40 fgr e
gom o Wt wgieg azway fagae ®
[FT aq fd 7 91 g smare 1 foam
% & QFAr wrgd & 7 7 woAr dmr 9
A gt cqrmre o7 QF Agf qr g #oar
gF ¥ 43 gu ST aarard ifE
#t ger yfw & NG fgr ame w717,
I &F AFT °

TF g9 61T & | FE AGAT F WG
@R & fafys wasar 3@ @ 1
w2 @ g ergfae Aa & wfa
Hifq agamr Sr@y & ) gz vy wAT
# o e gn N9 F @9 AT FA
¥ fagdgre g aw # fadw welt &
IaFT g frar | wa fadw ST AR
A ogr 5 gw T W A AT FA @
deT ST #3701 I ag T G E
9 & 819 WO FTr F1 FE GEH
adf § o a% f S mEwwEd §, T
as {5 7g g oft 9T Fem A

L]

TG 9T T Iy wET e Aoy
W4T 7g aTwaT ¥R I aF AwqwaAriaa;
T gEraar 3T I g F@T, gR AT ¥
|q1q TR TE F47 | faldew s HA
¥ wgas T gfs ww @
AR FLr N der w0 7 90 R
AT Y 919 A% @ aw § W @
FIRFAF R A aw gt ? & woft
T ¥ oF Wi wEar g IR
Tt & fr 9w fr ag ot 39 qU
& 14 qavaT &Y gfqwr § o s @
¢ & #=7 a-f ogiey we ) ag faermw
e fip s a5 sgfre T T
yfw @relt #3 & 7E w1qr a9 T IJE®
a9y fret ag &1 agafe @@ J@
g

13 brs.

St Wo Yro WA : W qF A ¥
sfogrrdt Aifg ST gaer g sw & aX &
T 7 & T e feafa &' are
7 faar & fomsi gt #qr 5 dv &
1Y ATEw "ET SR feafadt B eqe i
@FT g aasa F#0 & fag da g
A gud Ao i 9t wdr ) @
faw ¥ o ¥ ag faopw @y Aifg §

st wew  fagrdt  wodet e
"Ry, ag wrETaT gl AR E e oo
&% <1 gaTd iR et A som gw
I4 & Y ST TE T4 |

&t To o WA : AYAA AT W
fenfadt § ag FT ik A€ i @
qFAT |

siemram g (e &) @
TS WAL FT #4T qAqq § 7
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1 To o WA : Gﬂﬁm
¥ gwA e A § IEy g g st
Wz ¥y wiw W Fm o smeETEA
Ay Teem A g

stgzw fagrd Tl : wTOET
g 9uy feasre &)

st ®o To WA : T aF AAAT
FrodY ot & 7 Far B o Ro o W
¥ ar wgr On, & SR q@En AT §
fragagia ol 1Y feramr oy &
€afey wAEa g2er 1Y Y qaar &
TRAAT 1 A FTwE K A@ Y
AR grareETart & $1E o g g w9
wE oY fis gaF T ot 7 g oy ag
¥ aew ¥ 1 A gl

UF AT AAAT G236 ¥ a8 7+
N foR ag FrA AT ¥ T FA
@ fom gn a1 9w w8 g Eany
& ¥ Fgr & I3 T g oas zw
ardl % 2rF & M fr A froaer
jewen , e A ¥ gE A ) ug
T f et amurfat & 22 &%, @t &
garr Trzar § v Y s aifefam &
anr agi & Fan  wigwm, 80 et
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13.02 hre,

PAPERS LAID ON THE TABLE
Fourth Five Year Plan

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) :
1 beg to lay on the Table a copy of “Fourth
Five Year Plan 1v69-74". [Placed in
Librarv. See No. LT--3549/70]

Annual Accounts of the Post Graduate
Institute of Medical Educatlon and
Rescarch, Chandigarh

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
{SHRI1 D. R. CHAVAN) : On behall of Shri
K. K Shah, I beg to lay on the Table —

{1) A copy of the Certified Accouw ts
of the Post Gradvate Institute of
Medical Education and Research,
Chandigarh, for the vear 1968-£9
together with the Audit Report
thereon, under sub-section (4} of
scction |8 of the Post-Graduate
Instituate of Medical Education and
Research, Chandigarh Aect, 19 6.
[Placed in Litrary Sre No. LT--
35501701

Report of the Indian Delcgation of
the W.H.O. Regional Committee

(2) A copy of the Report of the Indian
Delegation to the Twenty-second
session of the W.H.O. Regional
Committee for Sowh-East Asia,
held at  Kathmandu from 29tn
September to 5th Octobzr, 1969.
[Placed in Library. See No. LT—
35514701

Riview and Annual Rcport of the
Lubrizol India Ltd., Bombay

SHRID R.CHAVAN : I heg to lay
on the Tahle a copy each of the following
papers under sub-section (1) of section 619A
of the Companies Act, 1956 :—

(I) Revizw by the Government on the
working of the Lubrizc]l India
Limited, Bombay for the year
1968-69.



